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qEF TREEH i ST A

TE faeell, 16 5, 2026

F.AT. 3178(3T).— Fea [T AT, AL TSHN AT 1956 (1956 1 48) (5rF =7H =76 THTq
IF ATETHIT FgT TAT &) il 91T 3F ol IT-eITT (1) FIRT V& RRAT T TN Fd g0, Tg THTHTT gl STl
& TATq % AERTE TS & Saa foer § NH53 # f&.#t. 360 & 6. #1.422.7 (YHETar sihe = &ie
THTAA) TF F -G o AT (FTSTHRLU/TEE oS ATgd 2-A/4- HT AT A1), LA, Tawed 3T

TATAA & A AT & (o0 ag g srutera g et |@terg auia = se=T § o3 w37 g, vt ot i1
ST T o SO ST %l IO FHLAT 2 |

T AT AT, ST 3% G | Baas g, I At a| &t amr 37 it IT-am7 (1) F e q@arh
AT o o0 UHT IH o ITANT 92 A9 § 7 ATSEAAT 6 TH19A 0l 0 | TH & & Ha< =11
AT T T TR |

UHT T ST HeH YIS, TATq Vel aad il oaq &9 7 T&qd il STl i 398
IHE MUTT ATAFR AT T STTUIT ST e AT, AT rshdl 1 AT =9 7 77 T fataes g9 g

4420 GI/2026 (1)
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T ST T STEET ST ST VT SATIRIAT 7 GAaTS o TET TAT UHT S S F7 & TA7q, q(= Fr 2, o
TETH YT STA9TF THE, AT G AT AT ST Tl SATATA Y AT T SFALATT T FhT |

I sAferfea it e 3 it IT-4TRT (2) F TfT werw wrfersrTe grer AT A wre oft srer sty
T |

TH SATAAAT 6 AN AT ATAT I o L@ AT AT A TeH TTIEHT 6 I HIATAT § 3T
8 3 3T fRaas AtRat g Adreror & ST gdr ¢ |

AL
HETY 757 & Sa1a forer § NH53 o .51, 360 & f.71.422.7 & o0 oSt it ST aret dv=d1 aea
AT AT Algd IH HT Flere fEawor
TS FT AT HEITY S 7 9T S
%ﬁﬁi I F&AT R F R || 5 s kI ER ] i FT SR
He (T ThTE) @FFR)
1 2 3 4 5 6
NIEEEIKILACICE
T T ATH: T
1 230/2/B BE(l L IETa Y 0.0935 (FF7¥ ) 0.0935
2 239/1 BEil L IETa Y 0.06 (FF¥) 0.06
3 286/Paiki/1 IGEil LOIET kY 0.05 (¥4 0.05
4 293/1 IBEL BRI ET RS 0.1627 (¥4 ) 0.1627
5 295/3 Plot No 19 ||f==fT BRI ET RS 0.0054 (F47) 0.0054
6 295/3 Plot No 3/2  ||fsfr R IE T 0.0024 (FF7¥ ) 0.0024
7 295/3 Plot No 8/2  ||f=fr R IE T 0.0008 (FF7¥ ) 0.0008
8 306/1/2/B/10 BEil AT TR 0.029 (FF47) 0.029
9 306/1/2/B/11 IGEl T Tt 0.027 (F47) 0.027
10 306/1/2/B/12 IGEl T Tt 0.036 (Fa7) 0.036
11 306/1/2/B/4/2 IGEll T T TeheaT 0.0169 (¥4 ) 0.0169
12 306/1/2/B/6/2 BE(l R LT 0.0185 (FF7¥ ) 0.0185
13 306/1/2/BI7/2 BE(l At TR 0.017 (FF47) 0.017
14 306/1/2/B/8/2 REL At Tt 0.017 (F47) 0.017
15 306/1/2/B/9 IGEl T Tt 0.028 (397 0.028
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HILT T TSIA . AHTYTL

16 427/2 IGEl LOIET K 0.0375 (Fa7) 0.0375
T T AT SR

17 36/1/Paiki/Plot No 3||fsfT T Tt 0.0093 (%47 0.0093
18 36/1/Paiki/Plot No 4||f=sfT T Tt 0.0144 (ZFI7) 0.0144
19 37/5/Paiki/5 IREL I TfisReaT 0.0116 (FFAT) 0.0116
i 1 AT s A

20 212/1/1 IGEil OIET K 0.03 (37 0.03
UEEIKILA SUIE]

21 8/2 Plot No 24 IBELl i TiftweaT || 0.0096625 (FFaT ) 0.0096625
22 8/2 Plot No 28 IGEl T Tt 0.03065 (gFaT) 0.03065
23 8/2 Plot No 46 IBELl IR IETE RS 0.01125 (gFaT) 0.01125
24 8/2 Plot No 47/1 IGEil T Tt 0.015 (F47) 0.015
25 8/2 Plot No 48/1  ||fasft i T 0.00485 (FFaT) 0.00485
UEEIGICHSISUIC

26 84 BEL DI kS 0.025 (FF277) 0.025
27 86 BEL DI RS 0.03 (ZFA7) 0.03
i T AT HIELES

28 118 EEL LOIET Ry 0.11 (FFAT) 0.11
29 122/2/A BEL LD IET Ry 0.03 (FF7T) 0.03
AT &7 AT R (CT)

30 411 IEEL W 0.06 (F77) 0.06
31 413/1 IBEL LU IETS Y 0.0505 (F47 ) 0.0505
I T AT A

32 133/1 Plot No 33/1 ||f==ft T Tt 0.002737 (F%aT) 0.002737
33 136/3/2/1 BEL T Tt 0.2322 (ZFI7 ) 0.2322
34 158/3 Plot No 5 EEL T I 0.015 (FAX) 0.015
35 170/3/1/A BEL W 0.0459 (ZFIT ) 0.0459
UEEIK IR GIER]
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36 127/3/C/4/5/2 IGEl O IETSEY 0.07 (¥4 0.07
37 171/1/2/2 Pai TR T T 0.083382 (Z%4¥) 0.083382
171/1/2/2 Paiki
38 171/2/1 Paiki Plot  ||fsft T Tt 0.01135 (gFa¥) 0.01135
No 1
39 55/8 IGEil LD IET RS 0.01 (Z%¥) 0.01
Total 1.5144815

[T. €. NHAI/PIU/NSK/NH-6/LA/2010/3A]
o e E™, Ages

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th June, 2026

S.0. 3178(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act, 1956
(48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the public
purpose, the land, the brief description of which is given in the Schedule below, is required for building (widening/two
lane with paved shoulder/four laning etc.,), maintenance, management and operation of NHS53 in the stretch of land
from Km. 360 to Km. 422.7 (SDO Office Near Court Bhusawal) in the district of JALGAON in the state of
MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification in
the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the
said Act.

Every such objection shall be made to the Competent Authority, namely, SDO Bhusawal in writing and shall set out the
grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in person or
by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH53 in the stretch of land from Km.
360 to Km. 422.7 (SDO Office Near Court Bhusawal) in the district of JALGAON in the state of MAHARASHTRA

|State: MAHARASHTRA ||District: JALGAON |
SI. No. ||Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 [ T 5 | 6 |

[Taluk: Bhusawal |
|Village: Sakegaon |
I |230/2/B ||Private |Agriculture || 0.0935 (Hectare )|| 0.0935]
|2 ||239/ 1 ||Private ||Agriculture || 0.06 (Hectare )|| 0.06|




[T &% 3(ii)]

HILT =T TSI AT

13 |[286/Paiki/1 ||Private |Agriculture || 0.05 (Hectare )|| 0.05]
. Non
4 293/1 Private . 0.1627 (Hectare ) 0.1627
Agriculture
. Non
5 295/3 Plot No 19 Private . 0.0054 (Hectare ) 0.0054
Agriculture
6 295/3 PlotNo 32 |[Private Non 0.0024 (Hectare ) 0.0024
Agriculture
7 295/3 Plot No 8/2  |[Private Non 0.0008 (Hectare ) 0.0008
Agriculture
8 306/1/2/B/10 Private Non 0.029 (Hectare ) 0.029
Agriculture ) )
. Non
9 306/1/2/B/11 Private . 0.027 (Hectare ) 0.027
Agriculture
10 306/1/2/B/12 Private Non 0.036 (Hectare ) 0.036
Agriculture ’ ’
. Non
11 306/1/2/B/4/2 Private . 0.0169 (Hectare ) 0.0169
Agriculture
. Non
12 306/1/2/B/6/2 Private . 0.0185 (Hectare ) 0.0185
Agriculture
. Non
13 306/1/2/B/7/2 Private ) 0.017 (Hectare ) 0.017
Agriculture
14 306/1/2/B/8/2 Privat Non 0.017 (Hectare ) 0.017
vate Agriculture ) cctare ’
15 306/1/2/B/9 Private Non 0.028 (Hectare ) 0.028
Agriculture ' )
|16 ||427/2 ||Private ||Agriculture || 0.0375 (Hectare )|| 0.0375|
|Village: Fekari |
17 36/1/Paiki/Plot No 3 |[Private Non 0.0093 (Hectare ) 0.0093
Agriculture
18 36/1/Paiki/Plot No 4 ||Private Non 0.0144 (Hectare ) 0.0144
Agriculture
19 37/5/Paiki/5 Private Non 0.0116 (Hectare ) 0.0116
Agriculture ) '
|Village: Pimprisekam |
120 |212/11 ||Private |Agriculture || 0.03 (Hectare )| 0.03]
|Village: Fulgaon |
21 8/2 Plot No 24 Private Non 0.0096625 (Hectare ) 0.0096625
Agriculture
22 8/2 Plot No 28 Private Non 0.03065 (Hectare ) 0.03065
Agriculture
23 8/2 Plot No 46 Private Non 0.01125 (Hectare ) 0.01125
Agriculture
. Non
24 8/2 Plot No 47/1 Private . 0.015 (Hectare ) 0.015
Agriculture
25 8/2 Plot No 48/1 Private Non 0.00485 (Hectare ) 0.00485
Agriculture
|Village: Jadgaon |
126 |84 ||Private |Agriculture || 0.025 (Hectare )| 0.025]
[27 |86 ||Private |Agriculture || 0.03 (Hectare )|| 0.03]

|Village: Kahurkhede
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|28 ||1 18 ||Private ||Agriculture || 0.11 (Hectare )|| 0.1 1|
|29 ||122/2/A ||Private ||Agriculture || 0.03 (Hectare )|| 0.03|
|Village: Varangaon (CT) |
|3O ”411 ||Private ||Agriculture ” 0.06 (Hectare )“ 0.06|
|31 ||413/1 ||Private ||Agriculture || 0.0505 (Hectare )|| 0.0505|
|Village: Kandari |
32 133/1 Plot No 33/1  ||Private iggculmre 0.002737 (Hectare ) 0.002737
33 136/3/2/1 Private o 0.2322 (Hectare ) 0.2322
griculture
34 158/3 Plot No 5 Private iggcume 0.015 (Hectare ) 0.015
135 [170/3/1/A ||Private |Agriculture || 0.0459 (Hectare )| 0.0459)|
|Village: Bhusawal |
136 [127/3/Cr4/5/2 ||Private |Agriculture || 0.07 (Hectare )| 0.07]
37 171/1/2/2 Pai Government IZ"“. 0.083382 (Hectare ) 0.083382
griculture
171/1/2/2 Paiki N
38 171/2/1 Paiki Plot No ||Private Aon. 0.01135 (Hectare ) 0.01135
1 griculture
|39 ||55/8 ||Private ||Agriculture || 0.01 (Hectare )|| 0.0ll
| Total|| 1.5144815|

[F. No. NHAI/PIU/NSK/NH-6/LA/2010/3A]
SHAIKH AMINKHAN, Director
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